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(b) . so, hat are the criteria '8.d-
opted by Government in this re-
gard; 

(C) whether Government alio the 
attendants of the htandicapped per-
SODs or children; and 

(d ) if so, the number of such han-
dicapPed persons or children have 
been benefited by these facilit ies pro-
vided by R'ailways during last two 
years? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND 
IN THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) No. 

(b ) to (d ) . Do not arise. 
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4638. SHRI H. ANJE 
GOWDA: 

SHRI K. LAKKAPPA: 

, 
SHRI D. M. PUTTE 

GOWDA: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is a £,act that Tech-
nical Survey has recently been or-
dered in converting 'the Miraj-Banga ... 
lore Railway line into Broad Gaug ; 

(b) if so, by what time this pro-
ject would be sanctioned; and 

(c) whiat hindrances are coming in 
the way to sanction this project? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND 
IN THE DEPARTMENT OF PAR-
LIAMENT MY AFFAIRS (SHRI MA-
LLIKAR'JVN): (a) Yes, the survey is in 
progress. 

(b) and (c). Further action will 
be taken only after the survey is 
completed and the report is exa.rnin-
ed subject to clearance by the Plan-
ning Commission. 

stage Carriage Permits 

4639. DR. A. U. AZMI: Will the 
Minister of SHIPPING AND TRANS-
PORT be pleased to refer to the re-
ply given to Unstarred Question No. 
1652 on 27th August, 198~ regarding 
privately owned stage carriages in 
Delhi and state: 

(a) whether there was no other 
stage carriage, the permit of which 
had expired except the one given in 
the answer; 

(b) if so, whether a list of all the 
stage caITiages in Delhi, privately 
. own~d, atand'?rd size with · the ex-

. piry dates 01 their permits b~ ~- . . 
nished together with the date when It 
was last renewed; aDd 




